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SHRI 8. R. BHAGAT: 1 can look
into it, but as I said, we have no {infor-
mation that there are any agents.
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SHRI SURENDRANATH DWIVEDY:
What is his reply to the specific question
whether he will enquire and place the
information before the House ?

SHRI B. R. BHAGAT : 1 will have to
get this information from all their repres-
entatives. 1 will try to get it.

SHRI MANUBHAI PATEL : Due to
the faulty method of this transaction, there
is an actute feeling in India that Ram-Ram
is becoming Mara-Mara and Stalin-Lenin is
becoming Ram-Ram in India. This is
substantiated by the fact that a major bulk
of the transaction is carried op with the
Bast European countries at the cost of
other Buropean countries. May [ know
whether it is a fact that transactions with
the East European block are to the tume of
70 per cent of the totul transactions ?

SHRI B R. BHAGAT : 70 per
of the total tran-action with whom ?

cent
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SHRI MANUBHAI PATEL :
the whole world.

With

SHRI B. R. BHAGAT : [ do not have
the comparative figures now.

Tmport of Raw Materials from USSR
+

* 422. SHRI SITARAM KESRI
SHRI A. SREEDHARAN
Will the Minister of FOREIGN

TRADE AND SUPPLY be pleased (o
state :

(a) whether the Soviet Union has
agreed to export more raw materials to
India in view of the latter's changed
pattern of requirements and if so, the

main terms of the agreement ;

(b) how far the imports of raw mater-
rials from the Soviet Union into India are
likely to increase during the forthcoming
year vjs-a-vis those during the previous
year ; and

(c) the main items of raw materials
to be imported and how far the import of
cach item is likely to increase as a result
of this agreement ?

THE MINISTER OF FOREIGN

TRADE AND SUPPLY (SHRI B. R.
BHAGAT) : (a) and (b). Under the
arrangements for mutual exchange of

commodities for the year 1969, the propor-
tiop of raw materlals to the total quantum
of imports from U. S. S. R. ropresents un
increase compared to the corresponding
proportion for 1968. This is in consonance
with India’s chaoging pattern of import
requirements.

(c) Main items of raw materials to be
imported are :—

(s) Platinum, (b)  Asbestos, (c)
Newsprint, (d) Wood-pulp, (c) Dye-
intermediates and (f) Raw materials for
pharmaceuticals.
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SHRI LOBO PRABHU : This country
has an appalling foreign debt of Rs. 5,000
crores and it is calculated that every new-
born infant has a debt of Rs. 100 huog
round its neck. Insuch a siluation, our
trade with Soviet Russia has involved that
country in a debt of Rs. 61 crores to us
during the last three years. 1 would like
1o know two thing from the Government.
Firctly, how are they going to recover this
adverse balance of Rs. 61 crores when the
commodities mentioned by the Minister
come no where near cancelling these debts ?
Secendly, could we have an assuraoce from
this governmnent that as long as there is
a deficit like that we should tailor our trade
and reduce our exports to that country,
because when we give credit to that country
we ure antagonising other countries which
are giving credit to us, which are saying
why should they lend to us when we are
curselves lending to the Soviet Union ?

SHRI B. R. BHAGAT : One way of
rectifving this adverse balance with the
Soviet Union is that next year we try to
plan for largsr exports.

SHRI SRADHAKAR SUPAKAR
May | know whether most of our trade
with USSR is of a barter nature? Secondly,
may | know whether any comparison has
been made of the prices of raw materials
which we are importing from USSR and
other countries of the world so that
we know which is cheaper ?

SHRI B. R. BHAGAT : We do have
comparison of prices and, as I said, they
very from case to case. Sometimes they
are higher and sometime they are lower.

SHR1 SURENDRANATH DWIVEDY :
Sir, could you hear the reply ? We couy'd
not hear a word.



A Orol Anewers

MR. SPEAKER : He said that before
they enter into purchases they consider the
comparative figures of prices obtaining in
differrent  countries.
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SHRI RANGA : Eccause he happens
to be a Congressman it does not mean
that a Congress Minister is not expected to
give a reply in the House. That was a
very relevant guestion in which the whole
House is interested. Why deos he not
give areply to that ?

SHRI B. R. BHAGAT : | have replied
to that. If you want, I can repeat it.

SHRI RANGA : | am prepared to
give the answer, he says You did not
insist upon his giving an answer.

MR. SPEAKER : He says,
want, I can repeat the answer.”

“If you

SHRI RANGA : | am sorry, he did

not give a reply.

SHRI B. R. BHAGAT : The question
was that if we can get a particular raw
material at a cheaper price from some-
where else, why we should purchase it from
the Sovit Union. [ answered thzt if some
raw material which we need is available
at a lower price and if we have free foreign
exchange to pay. we generally go in for
that. We take that into consideration But
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when we neither kave free foreign exchange
nor cheaper raw material available from
some other couniry. we go to the Soviet
Union.
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SHR1 B. SHANKARANAND : The
hon. Minister has given us the impression
that for foreigo trade and commercial re-
lations the commission agency system is
indispensable. He has also given us an
impression that when important items are
imported from the USSR into this country,
the rates can be high aud low. Ia view of
these fucts may | know on what basis these
rates are fixed ? There is the commission
agency system ; | do not know whether
political parties in this country are behind
it, But in view of the commission agency
system and in view of the low rates of
commodities which could be imported from
other countries, on what basis are the rates
Laed
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SHRI B. R. BHAGAT; As for the
inevitability of the commission agency sys-
tem, I have never said that it is inevitable.
What I have said is that we are progres-
sively trying to bring in the STC and other
corporate orgenisations inte the trade. To
abolish it overnight or say that there will
bé no comissién ageneies or private tradé,
thiere are practioal difficulties. That is what
I said ; 1 never said that they are inevita-
ble.

As for the fixation of price, I sald that
when we negotiate the price for each item
even with the Soviet Union we take into
consiferation the world price. In trying
to striké a bargain we keep it as an argb-
ment with them.

As I have said, in certain cases, where
the raw material is scarce, where the source
of supply is one and when we cannot go to
apy other source because of luck of free
foreign exchange, we have to agree om a
price which is higher in certain cases.

Invotvement of Chifiese Embassy in
Internal Affairs of the Couatry

*423. SHRI HEM BARUA: Wil
the Minister of EXTERNAL AFFAIRS be
pleased to refer to the reply given to Un-
starred Question No. 269 on the 19th
February. 1969 and state :

(a) wiether the involvement of the
Chinese Embassy in India in the internal
affairs of the country is in contravention of
the diplomatic convention in this regard ;
and

(c) if so, the steps taken by Govern-
ment in the matter ?

THE MINISTER OF EXTERNAL AP-
FAIRS (SHRI DINESH SINGH) : (a) Yes
Sir.

(b) The Chinese Embassy in New Dehi
has been firmly cautioned to warn all its
members to refrain from internfering in
India’s internal affairs.

SHRI HEM BARUA : May | know
whether it is not a fact that China has lod-
ged a very strorg protést with this Govern-
ment of ‘“‘anti*China attroeity” -~] might
put it within inverted commas —and accused
the Indian Government of instigating a
poscefal domomstration that g0k pace on





